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(b) if so, what is the annual average 
loss from floods and what amount is needed 
to protect the vast areas of land in the 
country from flood d1mage ; and 

(c) whether in view of this year's 
severe damage by floods he has suggested 
that flood control should be a Central sub-
ject and, if so, the details thereof; 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND PO-
WER (SHRI SIDDHESHW AR PRASAD): 
(a) The damage due to floods varies from 
year to year depending on the magnitude of 
the floolls in different parts of the country. 
Even though there has been more damage 
in the last three years than in the previous 
years, it cannot be concluded that it is on 
the increase and is likely to exceed the 
estimated cost of protection works. 

(b) The average annual damage due to 
floods during the period 1953-1970 is about 
Rs. 98. crores. The cost of future flood 
protection works has been estimated at about 
Rs. 1000 crores. 

(c) The fiood situation during 1970 was 
recently reviewed in the meetings of the 
Consultative Committee of Members I'f 
Parliament of the Ministry of Irrigation and 
Power and the Central Flood Control Board. 
The Central Flood Control Board was of 
the view that flood cnntrol of inter-state 
rivera should be a concurrent subject. They 
will be examined. 

Guidelines set by Planning Commission 
for Ministries for forwarding Ne .. 

Proposals 

2209. SHRI S. K. TAPURIAH : 
SHRI SlTARAM KESRI : 
SHRI V. NARASIMHA RAO: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Planning Commission 
had suggested certain guide-lines for the 
Ministries according to which they should 
forward to it the new proposals through 
their respective planning cells; 

(b) whether the Ministries are not 
adhering to these instructions and as a 
result, there is a delay in sanctioning the 
schemes ; and 

(e) whether the essence of th e instructions 
is again being conveyed to all the Ministries? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA GAN-
DHI) : (a) to (c). Guidelines suggested by 
the Planning Commission to the Ministries 
from time to referred to the various con-
siderations the Ministries have to take into 
account, such as, resource availability, rri-
orities, past performance, time phasics, etc., 
while formulating their Plan proposals. More 
adequate arrangements are being considered 
tt' onsure preparation of projects in sufficient 
detail to facilitate expeditious scrutiny and 
sanction. In this connection, attention is 
also invited to Part HI (Scrut iny and 'anc-
tion of Plan project) of the statement laid 
on the Table of the House on 11.11.1970 in 
reply to Unstarred Question No. 476. 

Complaints from people of Fazilka and 
Abohar areas for neglecting develOpment 

of tbe areas by Punjab Government 

2210. SHRI SHRI CHAND GOYAL: 
Will the Minister of HOME AFFAIR'> be 
pleased to state : 

(a) whether Government have received 
complaints from the people of Fazilka and 
and Abohar area of Ferozepur District in 
Punjab that in view of the likely transfer of 
the area to Haryana, the Punjab Govern-
ment are neglecting the development of 
those areas ; 

(b) whether Government have held any 
egquiry into the m3tter and, if so, the 
results thereof ; 

(e) whether the per capita investment 
in that area i. less as compared to other 
areas and also compared to the previous 
year in the same area ; 

(d) whether some tube wells have been 
stopped and new ones are not being installed 
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as in the other area ; and 

<e) whether the people have also de-
manded the taking over of the area by the 
Central Government and, if so, the reaction 
of Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI K. 
C. PANn: (a) and (b). Some time ago com-
plaints about slowing down of developmental 
activities in this area were brought to the 
notice of Central Government and the 
malter was taken up with the Government 
of Punjab. The State Government reponed 
that there was no truth in these complaints. 
They have a.sured th.t duo attention is 
being paid to the development of the area. 

(c) and (d). Government have no infor-
mation regarding these matters. It is the 
responsibility of the State Government to 
ensure that all the areas of the State recoiv. 
adequate attention in the matter of develop-
ment. 

(c) A slIggestion to this effect has been 
made by certain residents of the area. 
Government do not favour the suggestion. 
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